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(b) what is the amount of relief
sanctioned! by the Central Government to
Assam; and

(c) whether the relief measures taken by
State are adequate?

THE MINISTER OF WATER RE-
SOURCES (SHRI V. C. SHUKLA): (a)
During recent floods in Assam, a total area of
about 1,21,000 hectares incuding 29,600
hectares of cropped area have been affected.

(b) A total amount of Rs. 11.25 crores,
out of Rs. 22.5 crores allocated by the Centre
in the current year under Calamity Relief
Fund for relief operations in the wake of
natural calamities including floods, has been
released to the State Government.

(c) Adequate relief measures on
immediate basis have been provided.
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Revenue Budget

Income

Expenditure .

Profit before Tax

Capital Budget . .
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Functions of Water and Power Con-
sultancy Services (India) Limited
(WAPCOS)

3491. SHRI MENTAY PADMANA-
BHAM: WiU the Minister of WATER
RESOURCES be pleased to state:

(a) what are the functions and objectives
of WAPCOS;

(b) what is the annual budget sanctioned
for it stating the details during the last three
years;

(c) whether WAPCOS has suggested'
any water harnessing and storage projects for
Andhra Pradesh; and

(d) if so, what are the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI V. C. SHUKLA): (a)
WAPCOS is a premier Consultancy
Organisation in the field of Water Resources
and Power Department sharing latest
technical know-how wflli other developing
countries and with Clients within the country.
WAPCOS acts as a nodal agency to project
India's experience and expertise in related
areas world-wide.
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